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Shri D. C. Sharma: May I know 
how many times the air space has 
been violated during the very same 
pMiod?

Shri Sadath Ali Khan: 1 am talk- 
iag about the earth and not about air.

Shri D. C. Sharma: May I know 
what action Government has taken to 
prevent the recurrence of these border 
incidents?

The Deputy Minister of External 
Affairs (Shri Anil K. Chanda): This 
is a matter which has been referred to 
many times on the floor of this House. 
And, the Prime Minister, only a few 
days ago said that it is impossible to 
completely prevent a recurrence of in
cidents of this nature, considering the 
long border line involved. But, every 
possible effort is taken to prevent such 
incidents.
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Shri Anil K. Clianda: The two
Directors-General of Survey have met 
recently and they are having details 
worked out.

Skri M. L. Dwiredi: How much of 
the plan has been worked out.

Shrimati Khongmeii: Are Govern
ment aware of similar violent attacks 
made by the Pakistanis on the eastern 
frontier ; and if so, what is the num
ber of such occasions?

Mr. Speaker: This question refers 
to West Pakistan.

Sardar Iqbal Singh: In view of the 
fact that according to the Pant-Mirza 
agreement some  arms  have  been 
taken away from civilian population 
living in those areas, will Government 
consider the restoration of these 
arms?

Shri Sadath AU Khan: I have no 
information that any arms have been 
taken away from civilian population.

Sardar Iqbal Singh: Will the hon. 
Parliamentary Secretary make enqui
ries and lay a statement on the Table 
of the House?

Shri Sadath Ali Khan: I  shall
make enquiries.

reement wit  U. S. S. R.

*1760. Dr. Ram Subhag Singh:
Will the Minister of Commerce and 
Industry be pleased to state the esti
mated value of the cottage industries 
products which the Soviet Union will 
buy under the recent trade agreement 
between India and U.S.S.R.

The Minister of Commerce (Shri 
Karmarluir): Presumably  the  hon. 
Member is referring to the joint Indo- 
Soviet Communique issued on Decem
ber. 1955, which states, amongst other 
things that the U.S.S.R.  would in
crease  substantially her  purchases 
from India. The Communique does 
not specify the commodities which 
the U.S.S.R. will buy from India or 
their quantity or value. We, however.
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believe that the Soviet Trade Repre
sentation in India intends to  make 
purchases of a substantial quantity of 
handicraft goods also.

Shri A. M, Thomas: May I enquire 
whether coir mats and mattings are 
included in the list?

Shri Karmarkar: I think» we should 
like to export every kind of article. I 
look forward to Russia buying some 
coir mats and mattings.

Shri B. S. Murthy: May I know 
whether the list includes lace goods 
also?

The Minister of Commerce and In­
dustry and Iron and Steel (Shri T. T. 
Krishnamachari): I do not think so.

Mr. Speaker: Why not a list be 
placed on the Table of the House if 
the hon. Member wants to know 
the details of the  manufacture  in 
several States?

Shri Karmarkar: The list depends 
upon what they propose to buy from 
us.

Shri C. R. Chowdary: May I know 
whether any list has been prepared 
showing the articles which are surplus 
in our country and which are offered 
to them for their consideration so thai 
they may say which of the articles 
they will be prepared to purchase ?

Shri T. T. Krishnamachari: My
hon. friend's suggestion is being 
actually carried out and I can also 
tell my hon. friend that the  pro
gramme of purchases which I saw yes
terday more or less completes the cre
dit that they have now, that is to say. 
it equates the purchases that we have 
made from them. This is a matter 
which has to go on on the basis of 
mutual agreement. For the needs of 
the two countries, it is not possible 
for us to say that this particular 
article will be taken or that particular 
article will be taken.

mall ale ndustries

*1763. Shri shree Narayan Das:
Will the Minister of Commerce and 
Industry be pleased to state the 
•mount of expenditure  incurred so

far by Government as partial pay* 
ment of the additional staff employ
ed by the State Governments in their 
Industries Departments to deal with 
Small Scale Industries?

The Minister of Industries (Shri 
Kanungo): Nil so far, as the State
Governments have not yet sent us the 
statement of actual expenditure incur
red by them during 1955-56 for the 
additional staff  employed by them. 
On receipt of these statements. 50% 
of the expenditure would be sanction
ed by the Central Government.

Shri Shree Narayan Das: May 1
know the names of the States which 
have so far agreed to participate in 
the scheme which has been drawn up 
by the Indian Government in this 
sphere?

Shri Kanungo: All of them have 
agreed.

Shri Shree Narayan Das: May I
know whether the  Government  of 
India is aware which of the States 
have so far appointed the District 
Magistrate as the Chief Development 
Officer in that district?

Shri Kanungo: We are not aware 
of the appointments by the State 
Governments of their own  officers, 
but we will know the special officers 
appointed for this purpose only when 
we receive the statement from them.

Shri Shree Narayan Das: May I
know the total amount that the Gov
ernment of India will  spend or re
quire for the implementation of the 
scheme?

Shri Kanungo: We have offered 50 
per cent of the cost of entertaining 
such staff; it will vary according to 
the different States.

ndian Green ea

♦1765. Shri Hem Raj: Will the 
Minister of Conmierce and Industiy
be pleased to state :

(a)  whether it is a fact that the 
Indian Green Tea is losing its mar
kets in Afghanistan ;




